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12.35 hi'S. 

DEMANDS FOR GRANTS (RAIL-
WAYS), 1981-82; SUPPLEMENTARY 
DEMANDS FOR GRANTS (RAIL-
WAYS) 1980-81; DEMANDS OF EX-
CESS GA,RMENTS (RAILWAYS), 1977-
78, DEMANDS FOR EXCESS GRANTS 
(RAILWAYS), Hl78-79 AND RESOLU- . 
TION HE: FIRST REPORT OF RAIL-
WAY CONVENTION COMMITT:h:Fr-
Contd. 

MR. CHAIRMAN: The House wIll 
now take up further discussion and 
voting on the Demands for GI'ants in 
respect of the Budget (Railways) for 
1981-82, Supplementary Demand, for 
Grants (Railways) (198Q-81), Demands 
for Excess Grants (Railways) for 
1977-78 and the Demands for Excess 
Grants in respect of the Budget (Rail-
ways) for 1978-79 and also the follow-
ing Resolution moved by Shrl Kedar 
Pandey on the 16th March, 1981; name-
ly: 


